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ORDER 

10.02.2020: It is brought to the notice of this Tribunal on either side 

that the Hon’ble Supreme Court has stayed the further proceedings of this 

Tribunal in Civil Appeal No.4433-4435/2019  dated 08.05.2019. Hence the 

matter is adjourned sine die, with liberty to both sides to mention, at the 

appropriate time. 

  
 
 

 
[Justice Venugopal M.] 

Member (Judicial) 
 
 

[V. P. Singh] 
Member (Technical) 
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